IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY Certified Copy
Applications

.IName of
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Date :

23.04.2026

Notified|
ourtjamount

Fee

Reject
Status

1 |s PRADHAN 126957/202623.04.2026  |ABLAPL/1135/2026(10 | c |
2 |A.K.ROUL 126960/2026(23.04.2026  |CRLMP/398/2026 |10 | c |
3 [SoFRL FRASAD196964/202623.04.2026  [CRIMC/1197/2026 |10 c

4 |A.MOHANTY 126965/202623.04.2026  |CMP/595/2026 0| c |
5 gg;ﬁL FRASAD - 156968/2026[23.04.2026  |cMP/123/2026 10 c

6 |K.PARIDA 26972/202623.04.2026 |FAO/218/2026 0 | c
7 |K.PARIDA 26973/202623.04.2026 |FAO/222/2026 0 | c
'8 |s. K. MISHRA |26978/2026|23.04.2026 |WP(C)/10434/2026|10 | c |
9 |J. BEHERA 26979/202623.04.2026  |WP(C)/11372/2026(10 | c
110 |J. SAHOO 126991/202623.04.2026 |WP(C)/11539/2026 |10 | c
11 |J. SAHOO 26993/202623.04.2026 |[WP(C)/11541/2026 |10 | c |
12 |J. SAHOO 26994/202623.04.2026 |[WP(C)/11544/2026 |10 | c |
13 [B MOHANTY 26998/202623.04.2026 |[WP(C)/11270/2026 |10 | c
14 |S. K. ROUTRAY [26999/202623.04.2026 |WP(C)/11104/2026|10 | c
15 |p. K. BEHERA [27000/2026(23.04.2026 |WP(C)/11782/2026[10 | c
16 [U. P. BAG 27008/2026 |23.04.2026 [WP(C)/8670/2026 |10 | c
17 |U. P. BAG 27009/2026 23.04.2026 |[WP(C)/8673/2026 |10 | c
18 [B. K. SINGH  [27011/202623.04.2026 [WP(C)/12061/2026(10 | c
19 [B. K. SINGH  [27013/2026(23.04.2026 |WP(C)/12045/2026(10 | c |
20 |B. K. SINGH  [27014/2026(23.04.2026 |WP(C)/12044/2026 (10 | c |
21 |B. K. SINGH  |27016/2026|23.04.2026 |WP(C)/12027/2026 |10 | c |
22 |B N SHARANGI [27025/2026|23.04.2026 |WP(C)/6388/2026 |10 | c
23 ggi;gii bag  |27028/202623.04.2026 WP (C)/6388/2026 |10 c

24 |S. K. SAHU 127029/2026(23.04.2026 WP (C)/12039/2026 |10 | c |
25 | DoniANT 27037/2026 [23.04.2026 WP (C)/11774/2026 |10 c

26 |S K SAHOO 27039/2026 23.04.2026  |WP(C)/9929/2026 |10 | c |
27 |P K BEHERA 127041/202623.04.2026  |SA/294/1997 0| v
28 |P K BEHERA 127044/202623.04.2026  |CONTC/7348/2021 |10 | CE
29 |S RATH 27045/2026 23.04.2026  |[WP(C)/19608/2025[10 | c |




30 |S PATRA 27046/2026(23.04.2026  |[WP(C)/19625/2025[10 | c |
31 |P K BEHERA 27047/2026 (23.04.2026  |[WP(C)/28925/2020 |10 | S
32 |P K DASH 27049/2026 23.04.2026 |CRLLP/114/2016 |10 | v
33 |A K JATI 27050/2026 (23.04.2026 |CONTC/1885/2026 [10 | c |
34 |D NAYAK 27053/2026[23.04.2026 |[RSA/146/2002 0 | S
35 |s Das 27054/2026(23.04.2026 |[WP(C)/12931/2014[10  [3.00,3*3 [U |
‘36 ns AL ‘27055/2026‘23.04.2026 CONTC/1702/2026 ‘10 ‘ ‘c ‘
37 |s C BISWAL 27058/2026(23.04.2026  |CRLMC/2463/2025 [10 | S
38 |s C BISWAL 27060/2026(23.04.2026 |CRLMC/2462/2025 [10 | S
39 |s C BISWAL 27062/2026(23.04.2026  |CRLMC/2454/2025 [10 | S
140 |S K SAHOO 27063/2026 (23.04.2026 |MACA/231/2022 |10 | c
41 |s C BISWAL 27064/2026 (23.04.2026 |MACA/178/2025 |10 | S
42 |G JAYSINGH 27065/2026 23.04.2026 |CONTC/1657/2026 |10 | c
143 |D NAYAK 27066/2026 23.04.2026 |WP(C)/10825/2026 |10 | S
44 |L D SAHU 27068/2026 |23.04.2026 |[RSA/247/2013 0 | c
45 |R K MOHAPATRA [27073/202623.04.2026 |CMP/613/2026 0 | S
46 |H s PAIKRAY  [27074/2026(23.04.2026 |WP(C)/36704/2025[10 | S
147 |I AHMMED 27075/2026 |23.04.2026 |WP(C)/11748/2026 |10 | S
48 |[B TRIPATHY 27076/2026 23.04.2026 |ABLAPL/2430/2026 |10 | S
49 |[B TRIPATHY 27077/2026 23.04.2026 |ABLAPL/2704/2026 |10 | S
50 |B TRIPATHY 27078/2026 23.04.2026 |ABLAPL/2432/2026 |10 | S
51 |B TRIPATHY 27079/202623.04.2026  |ABLAPL/2437/2026(10 | v
52 |S MOHARANA 27080/2026 (23.04.2026 |[WP(C)/13574/2025[10 | S
53 |S MOHARANA 27081/2026 (23.04.2026 |[WP(C)/19148/2025[10 | S
54 |R PRADHAN 27082/2026 23.04.2026  |CRLMC/374/2025 |10 | v
55 |A K PANDA 27083/2026 (23.04.2026 |[WA/1353/2025 0 | S
56 |U PATRA 27085/2026 23.04.2026  |ABLAPL/2463/2026 |10 | c |
57 [B. K. SINGH  [27087/202623.04.2026 [WP(C)/10705/2026(10 | c |
58 [B. K. SINGH  [27088/202623.04.2026 [WP(C)/10708/2026(10 | c |
59 [B. K. SINGH  [27089/202623.04.2026 |WP(C)/10788/2026|10 | c |
60 [B. K. SINGH  [27090/202623.04.2026 [WP(C)/10799/2026(10 | c |
‘61 e AT ‘27091/2026‘23.04.2026 ABLAPL/2090/2026’10 ‘ ‘c ‘
62 |H K DASH 27094/2026 (23.04.2026  |ABLAPL/2084/2026 |10 | c |
63 |H K DASH 27099/2026 (23.04.2026  |ABLAPL/2078/2026 |10 | c |
64 |SUBAS SAMAL  |27100/2026(23.04.2026 |ABLAPL/2081/2026 10 | c |
65 |U PATRA 127103/2026(23.04.2026  |ABLAPL/2436/2026 |10 | c |
‘66 e a AN ‘27104/2026‘23.04.2026 ABLAPL/2075/2026’10 ‘ ‘c ‘
67 |KSHITISH 27110/2026(23.04.2026  |ABLAPL/2227/2026 |10 | c |




68 |B DAS 27116/2026 23.04.2026 |ABLAPL/2134/2026 |10 | c |
69 |s P PAL 27118/2026 23.04.2026 |ABLAPL/2228/2026 |10 | c |
70 | K SARANGI  [27140/2026(23.04.2026 |BLAPL/1479/2026 [10 | S
71 |P K SWAIN 27148/2026(23.04.2026  |[WP(C)/22434/201110 | o
72 |M K MOHANTY  [27150/202623.04.2026 |CRLMC/1718/2024 |10 | v
73 |M R BARIK 27152/2026 (23.04.2026  |[WP(C)/19010/2010 |10 | S
74 |T BAG 27154/2026 (23.04.2026 |[WP(C)/11734/2026 |10 | c |
75 |H K BHOL 27155/2026(23.04.2026 |CRLA/565/2023 |10 | v
76 |A K SWAIN 27156/202623.04.2026  |[WA/1748/2024 0 | c |
77 |J K MOHANTY  [27157/202623.04.2026 |MA/130/1967 0 | v
78 |M R ROUTRAY  [27158/202623.04.2026 |WP(C)/14585/2021 |10 | v
79 |B S SWAIN 27159/2026 23.04.2026 |[WP(C)/12197/2019|10 | S
80 |P K PANI 27164/2026 23.04.2026 |MACA/437/2011 |10 | S
81 |G SUNDARA 27165/2026 23.04.2026  |SA/338/2000 0 | S
182 |B.P.NANDA 27166/2026 |23.04.2026 |ABLAPL/2205/2026 |10 | c
83 |S C DASH 27167/2026 (23.04.2026 |WA/143/2021 0 | S
84 |B.P.NANDA 27168/202623.04.2026  |ABLAPL/2101/2026(10 | c |
85 |S PATRA 27169/202623.04.2026 |0JC/2229/2000 |10 | v
86 |s K KAR 27170/2026 (23.04.2026 |JCRLA/4/2013 0 | S
‘87 ‘U.K.PANDA ‘27171/2026‘23.04.2026 ABLAPL/2043/2026‘7 éAggéigés‘U ‘
88 |s DASH 27178/202623.04.2026  |WP(C)/9041/2026 |10 | v
89 |U K PANDA 27180/202623.04.2026  |[BLAPL/2144/2026 |10 | v
90 |P BEHERA 27182/2026(23.04.2026 |[RVWPET/153/2025 |10 | S
91 |B R SENAPATI |27187/2026(23.04.2026 |WP(C)/32960/2025[10 | v
92 |P. K. JENA 27188/2026(23.04.2026 |[WP(C)/11710/2026 |10 | c
93 |p. C. DAs 27189/2026 (23.04.2026 |[WP(C)/5829/2026 |10 | c
94 |A. MOHANTY 27197/2026 (23.04.2026 |[WP(C)/11819/2026 |10 | c
95 |R. MALLICK 27199/2026 (23.04.2026 |[WP(C)/9179/2026 |10 | c
96 |A. PATTNAIK  [27200/2026(23.04.2026 |[WP(C)/9179/2026 [10 | c
97 |P BEHERA 27202/2026 (23.04.2026 [WP(C)/9753/2026 |10 | S
98 [B. K. SINGH  [27203/2026(23.04.2026 [WP(C)/11978/2026|10 | c
99 |P BEHERA 27204/2026(23.04.2026  |[WP(C)/12051/2026[10 | v
1100 |A. MOHANTY 27205/2026(23.04.2026  |[WP(C)/11822/2026(10 | c |
101 |S BISWAL 27206/2026(23.04.2026 |[BLAPL/2396/2026 |10 | CE
1102 |S BISWAL 27208/2026 23.04.2026 |BLAPL/8474/2025 |10 | v
‘103 on SRR EUMAR 27210/2026‘23.04.2026 WP(C)/17644/2025’10 ‘ U ‘
104 |G JAYASINGH  [27211/2026|23.04.2026 |WP(C)/12134/2026|10 | c
1105 |G JAYASINGH  [27213/2026(23.04.2026 |WP(C)/12143/2026|10 | c |
106 |G JAYASINGH  [27214/2026|23.04.2026 |WP(C)/11628/2026/10 | c




107 |G JAYASINGH  [27215/2026(23.04.2026 |[WP(C)/12138/2026(10 | c |
1108 |[S P SAHOO 27218/2026(23.04.2026 |[WP(C)/12047/2026(10 | S
1109 |[S P SAHOO 27219/2026 23.04.2026 |[WP(C)/11806/2026 |10 | S
1110 |[S P SAHOO 27220/2026(23.04.2026 |[WP(C)/11771/2026(10 | o
111 A MOHANTY 27221/2026(23.04.2026 |[WP(C)/11824/2026(10 | c |
1112 |[S P SAHOO 127222/2026(23.04.2026 |[WP(C)/11808/2026(10 | o
1113 |[S P SAHOO 27223/2026 (23.04.2026 |[WP(C)/11779/2026 |10 | v
114 |[S P SAHOO 27224/2026(23.04.2026 |[WP(C)/11775/2026 |10 | v
115 |[S.K.ROUTRAY  |27226/202623.04.2026 |CRLMP/490/2026 |10 | c |
‘116 ?;?gi?giﬂ ‘27228/2026‘23.04.2026 CRLMP/477/2026 ’10 ‘ ‘c ‘
117 |S NAYAK 127230/2026 23.04.2026  |WP(C)/4702/2026 |10 | CH
118 [R.C.MALLICK  [27231/202623.04.2026 |WA/48/2025 0 | c
1119 [K K NATH 27233/2026 23.04.2026 |[WP(C)/7491/2026 |10 | S
120 |[P K MOHANTY  [27237/202623.04.2026 |SA/253/2001 0 | c
121 |J. D. MUDULI [27238/202623.04.2026 |WP(C)/11791/2026 |7 | S
122 |J. D. MUDULI [27239/202623.04.2026 |RSA/187/2026 7 | S
123 |J. D. MUDULI [27240/202623.04.2026 |WP(C)/11429/2026|7 | S
124 |J. D. MUDULI [27242/202623.04.2026 |[RSA/189/2026 7 | S
1125 |Y.DAS 27244/202623.04.2026 |WP(C)/11717/2026 |10 | c
126 [TI00L RANIRN199245/2026(23.04.2026  [ABLAPL/2424/2026 |7 U

127 [TIO0L RANIEN199246/2026 |23.04. 2026 (C)/4182/2026 |7 u

128 [TI000 FANIEN199247/2026 (23.04. 2026 (C)/11403/2026 7 U

129 |A. K. MOHANTY [27248/202623.04.2026 |WP(C)/10805/2026 |7 | CH
130 |A. K. MOHANTY [27249/202623.04.2026 |BLAPL/2063/2026 |7 | S
131 |A. K. MOHANTY [27250/202623.04.2026 |WP(C)/3588/2026 |7 | S
132 |A. K. MOHANTY [27251/202623.04.2026 |WP(C)/917/2026 |7 | S
133 |A. K. MOHANTY [27252/202623.04.2026 |CRLA/247/2026 |7 | S
134 [A. K. SWAIN  |27253/2026|23.04.2026 |WP )/10161/2026 (10 | c
‘135 oy ORERE ‘27254/2026‘23.04.2026 /30788/2025’ ‘ ‘U ‘
1136 |S. K. MOHANTY |27255/2026|23.04.2026 |WP(C)/9454/2026 0 | c
137 |D. K. BEHERA |27256/2026|23.04.2026 |WP(C)/36882/2025|10 | c
138 [K. C. SWAIN  |27257/2026|23.04.2026 |WP(C)/12032/2026 |7 | v
1139 M. SAHOO 127258/202623.04.2026 |[WP(C)/11193/2026(10 | c |
1140 |P. BEHERA 27259/2026(23.04.2026 |[WP(C)/587/2026 |10 | c |
141 K. C. SWAIN  |27260/2026|23.04.2026 |WP(C)/12031/2026 |7 | v
142 [A. T. NAYAK  [27261/2026|23.04.2026 |WP(C)/11082/2026/10 | c |
1143 |Y. DAS 127262/2026|23.04.2026 |WP(C)/11825/2026 |10 | c |




144 [K. C. SWAIN  |27263/2026|23.04.2026 |WP(C)/12034/2026 |7 | o
145 [B. K. DAS 27264/2026(23.04.2026 |WP(C)/7384/2026 [10 | c |
146 K. C. SWAIN  |27266/2026|23.04.2026 |[WP(C)/12033/2026 |7 | o
147 [K. C. SWAIN  |27267/2026|23.04.2026 [WP(C)/12087/2026 |7 | o
148 [K. C. SWAIN  [27270/2026|23.04.2026 [WP(C)/12037/2026 |7 | o
149 [K. C. SWAIN  [27271/2026|23.04.2026 [WP(C)/12036/2026 |7 | o
150 K. C. SWAIN  [27273/202623.04.2026 |WP(C)/12028/2026 |7 | v
151 K. C. SWAIN  [27274/202623.04.2026 |WP(C)/12030/2026 |7 | v
152 K. C. SWAIN  [27276/202623.04.2026 |WP(C)/12029/2026 |7 | v
153 |HS SAHU 127277/2026(23.04.2026  |ABLAPL/2119/2026(10 | c |
154 K. C. SWAIN  [27278/202623.04.2026 |WP(C)/12031/2026 |7 | v
155 K. C. SWAIN  [27279/202623.04.2026 |WP(C)/12029/2026 |7 | S
156 K. C. SWAIN  [27281/202623.04.2026 |WP(C)/12030/2026 |7 | S
157 K. C. SWAIN  [27283/202623.04.2026 |WP(C)/12037/2026 |7 | S
158 K. C. SWAIN  [27284/202623.04.2026 |WP(C)/12034/2026|7 | S
159 K. C. SWAIN  [27286/202623.04.2026 |WP(C)/12033/2026 |7 | S
1160 |RK MALLICK 27287/202623.04.2026  |ABLAPL/2114/2026(10 | c |
161 K. C. SWAIN  |27288/2026|23.04.2026 |WP(C)/12032/2024 |7 | v
162 |N.K.SEN 27289/2026(23.04.2026 |ABLAPL/2051/2026 |10 | c |
163 K. C. SWAIN  [27290/202623.04.2026 |WP(C)/12028/2026 |7 | S
1164 |S.R.SAHOO 27292/2026 (23.04.2026 |ABLAPL/93/2025 |10 | c |
165 K. C. SWAIN  [27293/202623.04.2026 |WP(C)/12088/2026 |7 | S
1166 |G.SAHOO 27294/2026(23.04.2026 |ABLAPL/2105/2026 |10 | c
167 K. C. SWAIN  [27295/202623.04.2026 |WP(C)/12087/2026 |7 | S
168 |M.K.MOHANTY  [27296/2026|23.04.2026 |ABLAPL/2046/2026 |10 | c
169 K. C. SWAIN  [27297/202623.04.2026 |WP(C)/12036/2026 |7 | S
170 [K. C. SWAIN  [27298/202623.04.2026 |WP(C)/12088/2026 |7 | CH
171 |B.BEHERA 27300/2026 23.04.2026 |ABLAPL/2104/2026 |10 | c |
‘172 O KUMAR ‘27301/2026‘23.04.2026 ABLAPL/2715/2026’7 ‘ ‘U ‘
173 |[S.K.SUNDARA  [27304/202623.04.2026 |ABLAPL/2067/2026 (10 | c
174 [B. N. SAHU 27305/2026 23.04.2026 |ABLAPL/2985/2026 |7 | CH
1175 [B. N. SAHU 27307/2026 (23.04.2026  |[BLAPL/2314/2026 |7 | S
1176 |S.DASH 27310/2026 23.04.2026 |ABLAPL/2843/2026 |10 | c
177 M.N.MOHANTY  [27316/202623.04.2026 |ABLAPL/2139/2026|10 | c
1178 |G.SAHOO 27321/2026 23.04.2026 |[BLAPL/1726/2026 |10 | c
179 |P.K.MOHANTY  [27324/202623.04.2026 [BLAPL/1730/2026 (10 | c
1180 |A T NAYAK 27325/202623.04.2026 |CRLMP/1024/2015 |10 | CE
181 |[S P SAMANTA  [27327/2026(23.04.2026 |[WP(C)/37042/2023[10 | CE
182 |K.C.MISHRA 27328/2026 23.04.2026 |ABLAPL/2225/2026 |10 | c
1183 |A K PANDA 27329/2026(23.04.2026 |FA0/150/2020 0 | S




1184 |M.D.BISWAL 27331/2026 23.04.2026 |ABLAPL/2203/2026 |10 | c
1185 |Y DAS 127332/2026(23.04.2026 |[0JC/12957/2000 [10 | o
186 |G.R.PATRA 127333/2026(23.04.2026 |ABLAPL/2165/2026(10 | c
187 [P K MOHANTY  [27335/2026(23.04.2026 |CONTC/2620/2023 |10 | S
188 [B SATAPATHY  [27337/2026(23.04.2026 [BLAPL/14028/2014 (10 | S
189 |B SATAPATHY  [27339/2026(23.04.2026 |BLAPL/14011/2014[10 | S
1190 [B SATAPATHY  [27340/2026(23.04.2026 |BLAPL/14028/2014 (10 | v
1191 |B.TRIPATHY 27341/2026(23.04.2026  |ABLAPL/2040/2026(10 | c |
192 |[B SATAPATHY  |27342/2026(23.04.2026 |BLAPL/14011/2014 (10 | v
1193 |Y.DAS 27347/2026(23.04.2026  |ABLAPL/2015/2026(10 | c |
1194 |G.R.PATRA 27348/2026(23.04.2026  |ABLAPL/746/2026 |10 | c |
1195 |G.R.PATRA 27349/2026 23.04.2026 |ABLAPL/840/2026 |10 | c
1196 |N.RAO 27350/2026 (23.04.2026 |WA/1469/2025 0 | c
1197 |G.R.PATRA 27351/2026 23.04.2026 |ABLAPL/2060/2026 |10 | c
1198 |J P KAR 27352/2026 |23.04.2026 |WP(C)/11813/2026|10 | S
199 R.K.MALLICK  [27353/202623.04.2026 |ABLAPL/2089/2026|10 | c
200 [P C DAS 127354/202623.04.2026  |WP(C)/12026/2026(10 | v
201 |B DAS 127357/202623.04.2026  |ABLAPL/2523/2026(10 | v
202 |[H s PANDA 27360/2026 23.04.2026 |CRLMP/411/2026 |10 | S
203 |M.PAGAL 27361/202623.04.2026 |ABLAPL/1438/2026 |10 | c |
204 |S. CHOUDHURY [27362/202623.04.2026 |ABLAPL/1421/2026 10 | c |
205 |[S s PRADHAN  [27363/202623.04.2026 |WP(C)/24708/2024 (10 | S
206 [M.PAGAL 27364/2026(23.04.2026 |ABLAPL/1132/2026 |10 | c
207 |[J P KAR 27365/2026(23.04.2026 |[WP(C)/11810/2026 |10 | v
208 [P C DAS 27368/2026(23.04.2026 |WP(C)/11388/2026(10 | v
209 [P s DAS 27370/2026 |23.04.2026 |ABLAPL/2896/2026 |10 | v
210 [P s DAS 27371/2026 (23.04.2026 |CRLMC/1222/2026 |10 | v
211 [A K RANA 27373/2026(23.04.2026 |[WP(C)/11636/2026 |10 | v
212 |A K RANA 27374/202623.04.2026  |[WP(C)/11635/2026(10 | S
213 |M MOHANTY 27376/2026 23.04.2026 |[WP(C)/12126/2026 |10 | v
214 |S K BARIK 27378/2026|23.04.2026 |ABLAPL/2990/2026 |10 | v
215 M MOHANTY 27380/2026(23.04.2026  |[WP(C)/12104/2026(10 | S
216 [P S DAS 27382/202623.04.2026  |ABLAPL/2937/2026(10 | S
217 |P BEHERA 27383/2026(23.04.2026 |[WP(C)/9394/2026 |10 | CE
218 M.R.ROUTRAY  |27384/2026|23.04.2026 |ABLAPL/1848/2026 /10 | c
219 |R C MALLICK  |27385/2026|23.04.2026 |WP(C)/6063/2026 |10 | CE
220 | K SAMIM 27386/202623.04.2026  |CRLMC/160/2024 |10 | v
221 B C DAS 27389/202623.04.2026  |CONTC/1615/2026 |10 | v
222 M BEHERA 127390/2026 |23.04.2026 |WP(C)/6498/2026 |10 | v
223 |A.T.NAYAK 27391/202623.04.2026  |ABLAPL/1128/2025/10 | c |




224 |A K RANA 127392/202623.04.2026 |[WP(C)/11633/2026(10 | o
225 [P K BEHERA 27393/2026(23.04.2026 |[WP(C)/11296/2026(10 | o
226 |R.R.CHHOTRAY [27394/2026(23.04.2026 |ABLAPL/2097/2026 |10 | c |
227 |Y DAS 127395/2026(23.04.2026 |[WP(C)/11825/2026(10 | o
‘228 ERIYADARSHINI 27398/2026‘23.04.2026 WP(C)/11917/2026‘10 ‘ U ‘
229 |[H K MOHANTA  [27400/202623.04.2026 |WP(C)/37338/2025[10 | o
230 |B.BEHERA 27401/2026 23.04.2026 |ABLAPL/2047/2026 |10 | c |
231 |S.BARIK 27402/2026 23.04.2026 |ABLAPL/775/2025 |10 | c |
232 |P.DASMOHAPATRA [27403/2026 [23.04.2026 |CRLMC/319/2026 |10 | c |
233 |D.P.DASH 127405/2026(23.04.2026  |CRLMC/2426/2025 [10 | c |
234 |A.K.NAYAK 27408/2026 23.04.2026 |[BLAPL/2514/2026 |10 | c
235 M.R.ROUTRAY  [27409/202623.04.2026 [BLAPL/1340/2026 |10 | c
236 |J.PRADHAN 27411/2026 (23.04.2026 |BLAPL/1894/2026 |10 | c
237 |J. PRADHAN 27412/2026 23.04.2026 |BLAPL/1891/2026 |10 | c
238 |J.PRADHAN 27413/2026 23.04.2026 |BLAPL/1892/2026 |10 | c
239 |J. PRADHAN 27414/2026 23.04.2026 |BLAPL/1893/2026 |10 | c
240 |S.K.NAYAK 27415/2026 23.04.2026  |[WP(C)/9653/2026 |10 | c
241 |J.PRADHAN 27416/2026 23.04.2026 |[BLAPL/1890/2026 |10 | c
242 |J. PRADHAN 27417/2026 23.04.2026 |BLAPL/1889/2026 |10 | c
243 |J. PRADHAN 27418/2026 |23.04.2026 |BLAPL/1887/2026 |10 | c
244 |J.PRADHAN 27419/202623.04.2026  |[BLAPL/1886/2026 |10 | c |
245 |J. PRADHAN 27420/202623.04.2026  |[BLAPL/1882/2026 |10 | c |
‘246 g;ggéRANJAN ‘27422/2026‘23.04.2026 BLAPL/1603/2026 ‘10 ‘ ‘c ‘
247 |AK ROUT 27423/2026 23.04.2026 |WP(C)/8729/2026 |10 | c

Total 12353

N I C (Software Team)




